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power potential of the project is esti-
mated at 70,000 KW at 60 per cent

" load factor and it is expected to pro-
vide irrigation facilities to about 18,000
lhectares of land.

Shertage of Water Supply in Karbala
Colony

2356, Shri M. L. Sondhi:
Shri 0. P. Tyagi:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that there
i no regular flow of water in the taps
of the Karbala Colony, New Delhi in
spite of the repeated requests to the
New Delhi Municipal Committee by
the residents of the locality; and

(b) if so, the steps being taken to
provide a regular flow of water in the
taps of the locality?

The Minister of Health and Family
Planning (Dr. S. Chandrasekhar):
(a) and (b). The shortage of water
in the Karbala Colony is due to the
defective internal distribution system
provided by the residents inside their
colony. It this defect is removed,
regular supply of water will be avail-
able.

The tenements of Karbala have
eommon connections for their latrines
angd baths and the residents have ex-
tended pipe-lines therefrom to their
quarters and have provided unautho-
rised taps. The size of connection to
common baths and latrines of each
Block is inadequate to feed a large
number of quarters of the block. The
remedy lies in improving the internal
net-work of pipelines inside the
quartes by the residents themselves.

The New Delhi Municipal Committee
have already strengthened the mnet-
werk of Municipal mains feeding the
Karbala Colony, and it is in & pesitien
10 meet the entire demand of the
Colony.
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3357, Shrt B. N. Shastn:
Shrl Bedabrata Barma:
Shri Ebrahim Sulaiman Bait:
Shri N. K, Sanghi:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
Government of Canada have agreed
to give fifty year interest free non-
project loan under their Development
of India programme; and

(b) if so, what are the terms and
conditions for advancing the loan and
whether any agreement hag been
signed?

The Deputy Prime Ninister and
Minister of Finanee ¢Shri Morarf
Desal): (a) and (b). Yes Sir. The
Government of Canada authcrised on
21st February, 1967 a development
loan to the Government of India in
the- amount of C.$ 11.88 million for
non-project purposes. No conditions
were made for advancing the loan.
The loan is for purchase of commodj-
ties like fertilizers, fertilizer compe-
nents, ete. and for purchase of compo-
nents of diesel locomotives.

The terms of the loan are: Re-pay-
ment over a period of 50 years inclu-
sive of a grace peripd of 10 years and
no interest charge or commitment fee.
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Accommeodation for Employees in
Centre and States

3359. Shri Nitiraj Singh Chaudhary:
Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether the Central Govern-
ment employees when posted to the
States are provided accommodation
l}y the State Governments;

(b) whether the Centre also pro-
vides accommodation to the State
Government employees when posted
at Delhi on State Government duty;
and

(c) if so, the categories of the State
Government employees who are pro-
vided with accommodation?

The Deputy Minister in the Ministry
of Works, Housing and Supply (8hri
Igbal Bingh): (a) and (b). Under
the reciprocal arrangements arrived at
between the Government of India ond
most of the State Governments, resi-
dentia] accommodation is provided to
each other's employees by teking up
the matter at Government level.

(¢) The accommodation in Delhi is
provided to the State officials, 1o the
extent possible, at the request of the
State Governmenf concerned.
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Fertilizer Plant in Goa

3360. Shri Shinkre: Will the Minis-
ter of Petrolenm and Chemicals be
pleaseqd to state:

(a) whether Government have san-
ctioned a Rs. 20,000,000 fertilizer
plant in private sector in Goa;

(b) the capacity of this plant and
the time by which the plant is likely
to start production; and

(c) the progress made and the ex-
penditure incurred so far?

The Minister of State in the Minis-
try of Petroleum and Chemicals and
of Planning and Social Welfare (Shri
Raghu Ramaiah): (a) Yes.

(b) The capacity of the plant will
be:—

(i) Ammonia 200,000 tonnes per
annum.

(ii) Urea 340,000 tonnes
annum,

per

The plant is likely to go into pro-
duction by 1970-71.-

(¢) The progress made by the party

" for setting up the fertilizer plant is as

follows:—

Land.—Government of Goa have
initiated proceedings for acquiring the
land and it is expected that the land
will be handed over to the party in
September, 1967.

Plant and Equipment—Two engi-
neering firms have been selected for
submission of bids for the project be-
fore September, 1967. One of the
companies will be selected by Novem-
ber, 1967 as the overall Engineers and
Consultants for executing the job.
Since the project is being set up in the
private gector, expenditure incurred is
not available.
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